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To,
The Registrar General,
Hon’ble, National Green Tribunal,
Principal Bench,
Faridkot House, Copernicus Marg,
New Delhi- 110001 .

Sub: Regarding submission of Response on behalf of Respondent no- 4, Uttar
Pradesh Pollution Control Board, in compliance to the order dated 06.02.2024
passed by Hon'ble NGT Principal Bench, New Delhi in Appeal no. 06/2022 (I.A.
No. 29/2022), In the matter of Prabhakar Rai & Ors. Vs. Union of India & Ors.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
06.02.2024 passed by Hon'ble NGT Principal Bench, New Delhi in Appeal no. 06/2022
(ILA. No. 29/2022), In the matter of Prabhakar Rai & Ors. Vs. Union of India & Ors, The
Response on behalf of Respondent no- 4, Uttar Pradesh Pollution Control Board is
enclosed herewith for your kind perusal and further necessary action.

Sincerely Yours,

Enclosures: As above
(Dr Rav%a/n)

Chief Environment Officer
(Circle-6)

Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida, District-

GB Nagar, 201301. /

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppch.com
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Response__on behalf of Respondent no-4, Uttar
Pradesh Pollution Control Board, in compliance to the
order dated 06.02.2024 passed by Hon'ble NGT
Principal Bench, New Delhi in Appeal No. 06 of 2022
(ILA. No. 29/2022) In the matter of Prabhakar Rai & Ors
Versus Union of India & Ors.

The Hon'ble N.G.T., Principal Bench, New Delhi vide
its order dated 06.02.2024 in Appeal No. 06 of 2022 (L.A.
No. 29/2022) in the matter of Prabhakar Rai & Ors Versus
Union of India & Ors has passed the directions. The
operative part of the order is as below:-

........ 3. In view of the facts and circumstances of the
case we consider response of SEIAA, Uttar Pradesh,
CPCB and UPPCB to the observations made in the report
of the Joint Committee to be essential for just and proper
adjudication of the question involved in the case. UPPCB
is also directed to provide information about other
CBWTF established in residential area and also as to
adverse environmental impact of the same if any

9. RESponse by respondent no. 3-CPCB and
respondent no. 4-UPPCB be filed within one month by

email at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Support PDF and not in the form of
Image PDF. ........ ”

Response

1. That in compliance to the order dated 03.04.2023
passed by the Hon’ble National Green Tribunal,
Principal Bench, New Delhi in Appeal No. 06 of 2022
(LA. No. 29/2022), a Joint Committee Report has
been submitted by the UPPCB on 07.08.2023 vide

1

(} Scanned with OKEN Scanner



391

letter no. H98915/C-6/Gen-658/Appeal No.06/2022
(ILA. No. 29/2022) before Hon'ble Tribunal, New

Delhi.
2. That in above submitted Joint Committee Report, the

Committee has made following conclusion and

recommendations-
“It is evident from above observations; Primary
Health Center is located approx. 46m from the
main gate of the proposed facility. The project
proponent has installed oxygen bottling plant in a
part of khasra no. 1006 and proposed to install
CBWTF in the remaining area of khasra no. 1006.
Residential area (approx. population-1067 with 213
houses), Primary Health Center, significant human
habitation, pond, poultry farm and nala are located
within 500m from the proposed site and
installation of incinerator plant in the vicinity of
oxygen olant may cause hazard. As informed by
PP that significant land patch is available with
close proximity of the proposed site, which may
require to be used for CBWTF, if necessary.
Hence, committee is of view that location of this
CBWTF is not complying the norms laid by

CPCB....”
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3. That further in pursuance to recommendation of the
Joint Committee Report, vide letter dated
07.03.2024, Uttar Pradesh Pollution Control Board
has issued a show cause notice under section 27(2)
of The Water (Prevention and Control of Pollution)
Act. 1974 and under section 21(4) of The Air
(Prevention and Control of Pollution) Act, 1981
against the Common Bio-Medical Waste Treatment
Facility (hereafter referred as CBWTF) in question
for revoke/cancel of the consent to establish dated
05.01.2022. The copy of the letter dated 07.03.2024

is being attached herewith as Annexure No.-1 to this

Response.

4. That as per the information obtained by the Regional
Officers of the Uttar Pradesh Pollution Control Board,
there are 28 CBWTFs are operated within the State
of U.P., in which no CBWTF is established in the

residential area.

5 That the site of CBWTF in question i.e. M/s JKN
Purvanchal CBWTF Works, Pharpur, Gotha
Rasoolpur, Deoria (UP) was inspected by the officials
of Regional Office, UP Pollution Control Board,
Gorakhpur on 02.03.2024, in which the n@iks has

3
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been found for the establishment of said CBWTF. A
copy of the Inspection report dated 02.03.2024 along
with photographs is being attached as Annexure

No.-2 to this Response.

Therefore, the above response of the Uttar Pradesh
Pollution Control Board is being filed in compliance to the
order dated 06.02.2024 for the perusal and consideration
of this Hon’ble Tribunal.

Lucknow
Dated: %ow)
(Dr Ram Karan)

Chief Environmental Officer,
U.P. Pollution Control Board,
Lucknow
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— Annexure No-1

NG ET UTTAR PRADESH POLLUTION CONTROL BOARD
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........ 3. In view of the facts and circumstances of the case we consider response of
SEIAA, Uttar Pradesh, CPCB and UPPCB to the observations made in the report of the
Joint Committee to be essential for just and proper adjudication of the question involved in
the case. ... ...
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“It is evident from above observations; Primary Health Center is located approx. 46m
from the main gate of the proposed facility. The project proponent has installed oxygen
bottling plant in a part of khasra no. 1006 and proposed to install CBWTF in the
remaining area of khasra no. 1006. Residential area (approx. population-1067 with 213
houses), Primary Health Center, significant human habitation, pond, poultry farm and
nala are located within 500m from the proposed site and installation of incinerator plant
in the vicinity of oxygen olant may cause hazard. ds informed by PP that significant land
patch is available with close proximity of the proposed site, which may require to be used
Jor CBWTF, if necessary. Hence, committee is of view that location of this CBWTF is not
complying the norms laid by CPCB...."
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Annexure No-2
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Latitude:

Longitude: 83.749389
Elevation: 79.73:10m
Accuracy; 8.3 m

Time: 02-03-2024 1455
Note: Jkn Purvanchal gas




Latitude: 26.642857 ~ Latitude: 26.642844

Longitude: 83.748825 Longitude: 83.748797

Elevation: 82.18¢13m Elevation: 82.36:9m

Accuracy:7.2m |Accuracy: 7.3 m

Time: 02-03-2024 15:02 3 Time: 02-03-20241502  »

[Note: Jkn Purvanchal gas Powered by NoteCam Note: Jkn Purvanchal gas Powered by NoteCam |

Latitude: 26.642772
Longitude: 83.749013
Elevation: 83.61:6 m
Accuracy. 5.5m

Time: 02:03-2024 1501

Note: Jkn Purvanchal gas

Latitude: 26.642769
Longitude: 83.74876
Elevation: 82.19:7m
Accuracy: 6.3m

Time: 02-03-2024 15:02
Note: Jkn Purvanchal gas
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